BENCH-II NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH

KOLKATA

Appeal No.122/KB/2018

Present: Hon'ble Member (J), Shri M.B. Gosavi
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S.No.125 — Appeal No.122/KB/2018 — Modak International Pvt. Ltd. Vs. ROC West
Bengal.

ORDER

Ld. Counsel appeared for the appellant Company.

ROC has filed report which is kept on record. Ld. Counsel for appellant

has filed rejoinder which is kept on record.

Fix on Wednesday 5th September, 2018 for further consideration.
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(Madan B. Gosavi)
Member (Judicial)
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